
To,

TH E GAU HATI HIGH oURTAT GUWAHATI
[HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH]

No.Hc.vu-lo6 l2o0t I t t t o + I A

Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

J
Dated Guwahati, the ZZ Novembet,2024.

),
JT. REGISTRAR (VIGILANCE) .

W"l'Z

From :-

Sub:-

Ref:-

Sir,

Shri Romen Baruah,
District & Sessions Judge,
Morigaon.

Station leave permission.

Your letter No. DIM/8089, dated 18.11.2024.

with reference to the above. I am directed to inform you that you have been
granted station reave permission, with the officiar vehicre, at own cost, frcm the
evening of 22,rr.2o24 tifl the morning of 25.u,2024, as prayed for. The Additionar
sessions Judge cum speciar rudge, pocso, Morigaon, and in her absence, the chief Judiciar
Magistrate, Morigaon, and in his absence, the next senior most ludicial Officer available at the
station will remain in charge of your Court and Office in your absence.

Yours faithfully,

sd/ -
JT. REGISTRAR ruIGILANCE)

Memo No.HC.Vtt-tO6t2OOtl n tot lA, dated r ?Z_\\_21Copy to:

,/
J The project Manager, Gauhati High Court.


